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:MR. DEPUTY SPEAK.ER: Shri 
Moo! Chand. Daga and Shri Girdhari 
Lal Vyas iJUpport i. 
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(v) FINANCIAL ASSISTANC.E TO S ~ . 

RELEASED RECENTLY FR.OM PA&lsTAN . 
JAILS 

SHRI A. K . BALAN ( Ottai;>alam) : . 
Mr. Deputy-Speaker, Sir, it is a matter 
of great relief and satisfaction that ten 
prisoners who were in the Pakistan · ' 
jails for the last few years are at lE>ast 
released. 

I had visited the psychiatric ward 
of Dr. Ram Manohar Lohia Hospital 
where they are put up. 

Some of them have lost their men-
tal balance and require psychiatric 
treatment. But five· of them ar& 

quite normal and there is no need of 
keeping .them in psychiatric ward 
which is already dedared by medical 
authorities. Out of lthese there are , 
three people from Kerala who are 
from my constituency and nearby 
area. They are Mr. Neehikkatial 
Hyder of Vilayoor, Mr. Poonthfruthi 
Sivaraman of Irumbilassery (Ottap-
palam) and Mohammed Chembakab-
ssery of Edakkara, Nilanbur. I had 
a detailed discussion with them and 
they disclosed me that they are ve;y 
eager to meet their aged mothers and 
relatives whom they have not met 
for years. They come from very poor 
families and hence their relatives are 
not in a ·position to come to Delhi and 
receive them. 

I take this opportunity to request • 
the Government through you Sir, to 

I 

make all arrangements and meet the 
expenses so tha1t they can reach Ker-
ala without any delay and fuHH their 
long desire of meeting their relatives . 

MR. DEPUTY /SPEAKER: .J also 
recommend this case to the ai ~ 

Minister. He will make the arrange-
ment. 

(vi) SETITNO Up OF A FERTILIZER UNIT 

IN CENTRAL SECTOR AT SA WAI MA• 

DHOpUR IN RAJASTHAN 

SHRI KRISHNA KUMAR GOYAL 
(Kota): Sir, a proposal to set up a 
fertiliser complex in the Central Sec-


